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Hauz Khas, Malviya Nagar
and Neb Sarai
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Sh. Manoj Kumar-1, Ambedkar Nagar and Sh. Sandeep Yadav,
ASJ-01 (South) Sangam Vihar ASJ-03 (South)

Whenever any of the judicial officers mentioned in Column A given above is on leave or
unavailable due to any reasons, the judicial officer whose name is mentioned in Column B
against his/her name in the opposite column shall work as his/her link judicial officer. In the
event of both the said judicial officers being on leave or unavailable, the judicial officer whose
name is mentioned immediately below the name of the concerned judicial officer within the
same column shall work as the next link judicial officer. In case, even the next link judicial
officer mentioned immediately below the name of the concerned judicial officer is also
cimilar'y on leave or not available, the judicial officer whose name finds mentioned
immediately below thereaiter in the same column shall work as the next link judicial officer for
such duration for such purposes and so on and so forth. The two judicial officers mentionedfin
the first horizontal line shall be deemed to be the judicial officers placed immediately below
the two judicial officers mentioned in the last horizontal line for the above purposes.
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District & Sessions Judge (South)
Saket Courts Complex, New Delhi

No. JudlIl/F 102/South/Saket/2016/_ <%t © | h~ 2040 New Delhi, Dated : 7¢/ 2}/
Copy forwarded for information & necessary action to.

The Registrar General, High Court of Delhi, New Delhi.

The District & Sessions Judge (H.Q.), Tis Hazari Courts, Delhi

The Officers concerned.

The Administrative Officer (Judicial)/Branch In-Charge, Filing Section, South District, Saket Court.

Tie Director, Directorate of Prosecution, Govt. of NCT of Delhi.

The Officer In-Charge Computer Branch (South), Saket Court New Delhi.

The Chief/In-Charge, Prosecutor, Saket Courts, New Delhi.

The In-Charge, Facilitation Centre, Tis Hazari, Patiala House, Karkardooma, Rohini, Dwarka & Saket
Courts, Delhi/New Delhi

9. The Secretary, Bar Association, Saket Courts, Delhi/New Delhi.
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\Q, The Website Committee, Tis Hazari Court, Delhi.

11 Reader to the Ld. District & Sessions Judge (South)
12 PS to the Ld. District & Sessions Judge (South)
13. Notice Board (through Care Taker).
14. Guard File. @g’ ‘é . P
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( Aska Menon S
District & Sessions Judge (South)
Saket Courts Complex, New Delhi
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